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() whether any Provision is being made
for moeting election expenses by Gowern-
ment; and

(¢) what other important
.are being made?

amendments

THE MINISTER OF LAW JUSTICE
AND COMPANY AFFAIRS (SHRI
JAGAN NATH KAUSHAL): (s) No, Sir.

(b) Does not arise.

(c) A proposal to check political defec-
tions is under consideration alongwith other
comprehensive proposals relating to electo-
ral reforms.

(d) A proposa! regarding shifting of
election expenses of candidates to Govern-
ment is under consideration along with
‘other comprehensive proposals for electo-
ral reforms.

(¢) The other important amendments to
the clection law under comsideration relate
.10 the maintenance of electoral rolls up-
to-date, avoidance of misuse of official mac-
"Rinery ut elections, reducing the scope of
eerrupt practices and .money powsr in
.elections, reduction of clection expenses,
reduction in votlng age from 21 years to
18 ‘years, and changes in the existing sys-
tem of adult franchise by adopting List
System or any other system in relation to
‘elections fo Lok Sabha and State Lepisla-
tive Aswemblies.
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Losses Suffred by State Electrichy_ Boards
doe to flood damage .

240. SHRI MANMOHAN TUDU: Will
the Minister of ENERGY be pleased to
state:

(a) the total loss incurred by State Elec-
fricity Boards of Orissa and other States
due to the flood damage caused to the
various power projects in those flood affec-
ted States;

(b) the efforts made by Government to
repair the damaged power projects of
Orissa and other States; and .

(c) the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJAN): (8) to (¢}, The infor-
mation is being collected will " be
laid on the Table of the House.





